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1. Allegation in this application is that illegal stone crusher units are being run near the agricultur
land of the applicant in violation of environmental norms by Respondent Nos. 6 to 11 — M/s Pray:
Raj Granite (Present name Sharda Granite), M/s Paras Granite, M/s Krishna Granite Works,- M/s. R._]
Associate, M/s Arihant Granite (Old name M/s Shubham Granite) and M/s Ravi Granite in Distri
Mahoba, U.P.
2. Let a factual and action taken report be furnished in the matter by the Uttar Pradesh State Pollutic
Control Board (UPSPCB) and" the District Magistrate, Mahoba, UP within one month by e-mail :
judicial-ngt@gov.in. 2 A copy of this order be sent each to the UPSPCB and the District Magistrat
Mahoba, UP by e-mail for compliance.
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aspection committee report in matter of Hon’ble NGT O.A. No. 525/2U1Y (Viadan rai Singn vsr. :

Lollution Control Board and others)

] _Mls R.B. Associate Bilbai, kali Pahadi,
ader signed officers. At the time of inspection the representative 0

was present . Inspection report is as under-

bolders.

3. At the time of inspection stone crushing process found not 0
observed that stone crusher is situated in cluster of stone crusher.

4. To control the dust emission the said stone crusher owner has ins

Kabrai District Mahoba i

nspected on date 04-09-2019 by thi:
f Industry Shri Premnarayan (Watchmzin)

1. M/s R.B. Associate Bilbai, Kali Pahadi Kabrai District-Mahoba is a stone crusher which product is s. ;,}e

gritt and stone dust by the crushing of stone bolder .

2. The main reason of Air Pollution (Public nuisance/dust) is dust generation during the crushing of stone

perational (self closed). Physically it bas

talled Emission control system details are

as bellow.
SN. | Dust Air Pollution Control System Installation and | Status of Consent Remark regarding
operational (Air) Under | Dust Air Pollution
Status Dust Air | Section-21 of Air Control System and
Pollution (Pollution Public nuisance
Control System | Prevention and
_ Control) Act 1981 _

1 Closed metal sheet enclosures at dust | Not Installed Consent (Air) | Stone Crushing
emitting points i.e, the crushers including Permitted upto | process operation is
their discharge points, screens, and the 31.12.2019 by the | objectionable in
transfer points of belt conveyers, with date of 27.07.2015 | Future without
arrangements of a door with opening and . Industry has not | proper Dust Air
closing facility for cleaning and submitted the | Pollution ~ Control
maintenance and flexible covers at compliance of | System and without
entrance and exit of the belt conveyors. | letter No. 1687/ prior Air consent.

2 Silos with telescopic discharge chute for | Not Installed Notice/2017 Dated | Under ~ Section-21
collecting, storing and delivering/truck- 23.02.2018 of Air (Pollution
loading the product, 'stone dust and Regarding Proper Prevention and
the reject. 'fine dust'. Installation  and | Control) Act 1981

3 A minimum 12 ft high metal sheet | Not Installed operation of Dust
barricading or boundary wall should be control system
provided by stone crusher. B

4 Dust suppression by scientifically | Not Installed
designed water sprinkling system on raw
material/products at the equipments and
transfer ‘points should be adopted as an
 auxiliary air pollution control measure.

5 “Green belt along the boundary wall | Partial

needs to be developed by stone crusher.

Note- The agriculture land of the complainant co

The father Name was not merition (Unknow).
Factual site inspection report is submitted for your kind copsidgration please.

(Asstt. Scmcier)

U.P. Pollution Control Board

U.P. Pollution Control Board

Banda

Reg Officer

Banda

(DistrietMining

Mahoba

U&\g/

71d not be identified as the name of Shree Madan Pal Singh.

‘éééé&)  (sub Dmogisme)
Mahoba '

3
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Inspection committee report in matter of Hon’ble NGT O.A. No. 525/2019

. Pollution Control Board and others)

M/s Maa Shardg
.nspected on date 04-09

present. Inspection report is as under- . . ]
1. M/s Maa Sharda Granite Bilbai, Kabrai District-Mahoba is a stone crusher which product is stone gritt and

stone dust by the crushing of stone bolder .

2. The main reason of Air Pollut

bolders. ..
3. At the time of inspection stone crushing process found not operational (self closed). Physically it has
observed that stone crusher is situated in cluster of stone crusher.

4. To control the dust emission the said stone crus

Granite vious name M/s Praydgraj Gmnite) Bilbqi’ LR
2019 by tl1((=Pun:1der signed officers. At the time of inspection the representative < not

Kabrai District M hoba

ion (Public nuisance/dust) is dust generation during the crushing of stone

her owner has installed Emission control system details are

as bellow. =
S.N. | Dust Air Pollution Control System Installation and | Status of Consent | Remarlf regardl_ng
operational (Air) Under | Dust Air Pollution
Status Dust Air | Section-21 of Air | Control System and
Pollution (Pollution Public nuisance
Control System | Prevention and
_ i Control) Act 1981 _
1 Closed metal sheet enclosures at dust | Not Installed Consent (Air) |  Stone Crushing
emitting points i.e, the crushers including Permitted upto | process operation is
their discharge points, screens, and the 31.12.2018 by the | objectionable in
transfer points of belt conveyers, with date of 05.07.2017 Future without
arrangements of a door with opening and . Industry has not proper Dust Air
closing facility for cleaning and submitted the | Pollution Control
maintenance and flexible covers at compliance of | System and without
entrance and exit of the belt conveyors. letter No. 1688/ | prior Air consent.
2 Silos with telescopic discharge chute for | Not Installed Notice/2017 Dated | Under Section-21
collecting, storing and delivering/truck- 23.02.2018 of Air (Pollution
loading the product, 'stone dust'  and Regarding Proper Prevention and
| thereject. 'fine dust' Installation  and Control) Act 1981.
3 A minimum 12 R high metal sheet | Not Installed operation of Dust
barricading or boundary wall should be control system.
provided by stone crusher, B o
4 Dust | suppression by scientifically [ Not Installed
designed water sprinkling system on raw
material/products at the equipments and
transfer points should be adopted as an
| auxiliary air pollution contro} measure,
5 Green belt along the boundary wall | Not Installed
needs to be developed by stone crusher,

Note- The agriculture land of the complainant
The father Name was not mention (Unknow),

Factual site inspection report is submitted for your kind copsid

. AT
(Asstt. Scicntf?ﬁ\c Officer)
U.P. Pollution Control Board

Banda

R Officer

U.P. Pollution Control Board

Banda

(Di

Mahoba

w\\g\\\i\

tion please,

g In&h\&)

could not be identified as the name of Shreec Madan Pal Singh,

Sub Dj iirate
(Su 1%%\2&&)
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sble NGT O.A. No. 525/2019 (Madan Pal Singh {7

,0int Inspection committee report in matter of Hon
U.P. Pollution Control Board and others)

M/s Krishna Granite Kali Pahadi, Kabrai District Mahoba inspecte
signed officers. At the time of inspection the representative of Industry
present . Inspection report is as under- .
1. M/s Krishna Granite, Kali Pahadi, Kabrai District-Mahoba is a stone crusher which produc

and stone dust by the crushing of stone bolder . ) .
2. The main reason of Air Pollution (Public nuisance/dust) is dust generation during the crushing of stone
bolders.
3. At the time of inspection stone crushing process found ope

crusher is situated in cluster of stone crusher. o .
4. To control the dust emission the said stone crusher owner has installed Emission control system details are

1 on date 04-09-2019 by the under
Shri Sumit Rajpoot (Munsi) was

t is stone gritt

rational. Physically it has observed that stone

as bellow.
S.N. | Dust Air Pollution Control System Installation and | Status of Consent | Remark regardl_ng
operational (Air) Under | Dust Air Pollution
Status Dust Air | Section-21 of Air | Control System and
Pollution (Pollution Public nuisance
Control System | Prevention and
. Control) Act 1981 .
1 c:mﬁ& metal sheet enclosures at dust | Partial Consent (Air) | Stone Crushing
emitting*points i.e, the crushers including Permitted upto | process operation is
their discharge points, screens, and the 31.12.2015 by the | objectionable in
transfer points of belt conveyers, with date of 03.09.2013 | Future without
arrangements of a door with opening and . Industry has not | proper Dust Air
closing facility for cleaning and submitted the | Pollution  Control
maintenance and flexible covers at compliance of | System and without
entrance and exit of the belt conveyors. letter No. 1269/ | prior Air consent.
2 Silos with telescopic discharge chute for | Not Installed Notice/2017 Dated | Under  Section-21
collecting, storing and delivering/truck- 07.10.2017 of Air (Pollution
loading the product, 'stone dust'  and Regarding Proper | Prevention and
the reject. 'fine dust'. Installation and | Control) Act 1981
3 A minimum 12 ft high metal sheet | Not Installed operation of Dust
barricading or boundary wail should be control system.
provided by stone crusher.
4 Dust suppression by scientifically | Not Installed
designed water sprinkling system on raw
material/products at the equipments and
transfer points should be adopted as an
auxiliary air pollution control measure.
5 Green belt along the boundary wall | Partial
needs to be developed by stone crusher.

Note- The agriculture land of the complainant could not be identified as the name of Shree Miadan Pal Singh.

The father Name was not mention (Unknow).
e
VX A
(Sub Division agistrate)

Factual site inspection report is submitted for your kind copsi

AR

(Dis

U.P. Pollution Control Board
anda . Mahoba
/ \ L
oral Officer
U.P. Pollution Control Board g\
Banda \}\
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. Pollution Control Board and others)

Veerendra Kumar (Watchman) was present . Inspection report is as under-

1. M/s Arrihant Granite(Old name M/s Shubham

which product is stone gritt and stone dust by the crushing of stone bolder .

2. The main reason of Air Pollution (Public nuisance/dust) is dust generation during the crushing of stone

bolders.

3. At the time
observed that stone crusher is situated . .
4. To control the dust emission the said stone crusher owner has installed Emission control system details are

of inspection stone crushing process found not operational (self clo
in cluster of stone crusher.

e s 7

Inspection committee report in matter of Hon’ble NGT O:A. No. 525/2019 (Madan Pa] Vs

M/s Arrihant Granite(Old name M/s Shubham Granite) Daharra Kabrai, District Mahoba inspected m.;
e 04-09.2019 by the under signed officers. At the time of inspection the representative of Indhustry, Jg

Granite) Daharra Kabrai, District-Mahoba is a stone crusiier

sed). Physically it has

as bellow. : _
SN. | Dust Air Pollution Control System Installation and | Status of Consent Remark regafdl'"g
operational (Air) Under | Dust Air Pollution
Status Dust Air | Section21 of Air Control System and
Pollution (Pollution Public nuisance
Control System | Prevention and
Control) Act 1981 B
1 Closed metal sheet enclosures at dust | Not Installed Consent (Air) | Stone  Crushing
emitting points i.e, the crushers including Permitted upto | process operation 1s
their discharge points, screens, and the 31.12.2018 by the | objectionable in
transfer points of belt conveyers, with date of 17.06.2017 | Future without
arrangements of a door with opening and . Industry has not | proper Dust Air
closing facility for cleaning and submitted the | Pollution  Control
maintenance and flexible covers at compliance of | System and without
entrance and exit of the belt conveyors. letter No. 1686/ | prior Air consent. :
2 " Silos with telescopic discharge chute for | Not Installed Notice/2017 Dated | Under  Section-21 3
collecting, storing and delivering/truck- 23.02.2018 of Air (Pollution i
loading the product, 'stone dust' and Regarding Proper | Prevention and ¢
the reject. 'fine dust. Installation  and | Control) Act 1981
3 A minimum 12 ft high metal sheet [ Not Installed operation of Dust
barricading or boundary wall should be control system.
provided by stone crusher. i
4 Dust suppression by scientifically | Not Installed
designed water sprinkling system on raw
material/products at the equipments and
transfer points should be adopted as an i
) auxiliary air pollution control measure. i
5 Green belt along the boundary wall [ Not Installed ’
3 needs to be developed by stone crusher. i
Note- The agriculture land of the complainant could not be identified as the name of Shree Madan Pal Singh.
The father Name was not mention (Unknow).
Factual site inspection report is submitted for your kind consideration please
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2 Pollution Control Board and others)

M/s Paras Granite Bilbai, Kabrai District Mahoba inspec

officers. At the time of inspection the representative of Industry

as under-
1. M/s Paras Granite Bilbai,

dust by the crushing of stone bolder .

2. The main reason of Air Pollution (Public nuisance/du

bolders.

3. At the time of inspection stone crushing process
observed that stone crusher is situated in clus
4. To control the dust emission the said stone crusher own

Kabrai District-Mahoba is & stone crusher which

found not operational (self cl

ter of stone crusher.
er has installe

ted on date 04-09-2019 by the under signed
Shri Santosh is present. Inspection #&port is

product is stone gritt and stone

st) is dust generation during the crushing of stone
osed). Physically it has

d Emission control system details are

as bellow. - . - —
SN. | Dust Air Pollution Control System Installation and | Status of Consent Remark regarding
operational (Air) Under | Dust Air Pollution
Status Dust Air | Section-21 of Air Control System and
Pollution (Pollution Public nuisance
Control System | Prevention and
| B B Control) Act 1981 |
1 | Closed metal sheet enclosures at dust | Not Installed Consent (Air) | Stone Crushing
emitting points i.e, the crushers including Permitted upto | process operation is
their discharge points, screens, and the 31.12.2019 by the | objectionable in
transfer points of belt conveyers, with date of 26.11.2015 | Future without
‘, arrangements of a door with opening and . Industry has not | proper Dust Air
| closing facility for cleaning and submitted the | Pollution ~ Control
3 maintenance and flexible covers at compliance of | System and without
B entrance and exit of the belt conveyors. letter No. 1690/ | prior Air consent.
1 2 Silos with telescopic discharge chute for | Not Installed Notice/2017 Dated | Under  Section-21
collecting, storing and delivering/truck- 23.02.2018 of Air (Pollution
loading the product, 'stone dust’  and Regarding Proper | Prevention and
| the reject. 'fine dust'. ) Installation and | Control) Act 1981
3 A minimum 12 ft high metal sheet | Not Installed operation of Dust
barricading or boundary wall should be control system
! ) provided by stone crusher. B
? 4 Dust suppression by scientifically | Not Installed
designed water sprinkling system on raw
material/products at the equipments and
; transfer points should be adopted as an
. auxiliary air pollution control measure. _
5 Green belt along the boundary wall | Partial
needs to be developed by stone crusher.

The father Name was not mention (Unknow).
Factual site inspection report is submitted for your kind ¢ sidgration please.

| '(A;%Bs%?am\ﬁm

U.P. Pollution Control Board

U.P. Pollution Control Board

Banda

al Officer

Banda

(Distri

Mahoba
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Note- The agriculture land of the complainant could not be identified as the name of Shree Madan Pal Singh.
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2. The Main maszn lel‘C:\lis stone gritt and stonc dyst by the crushing of ston¢ bold::i r'lg he crushing © |
3 bolders, ¢ Pollution public Nuisance/dust) is dust gencration g it has
- At the time o

» )hysicﬂ”
Einspecti : . losed).- |
Observeq that st Pection stone crushing process found not operational (self ¢

" is si i ils are
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Closed metal shet enclosures 2t dust | Not Installed Consent .  (Air) | Stone Crushing

cm@ﬂing points i, the ¢
their discharge points,
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tushers including Permitted ~ upto [ process opbelr ation o
screens, and the 31.12.2018 by the qucclxona cﬂ'thout
conveyers, with date of 14.03.2017 | Future wi

:lmpgcments of a door-with opening and . Industry has not proper Dust Ailr
closing facility . for cleaning  and submitted the | Pollution Cc_mtrol
Mmalntenance and “flexible covers at compliance of [ System and without

—5——-uance 2nd exit of the belt conveyars, __| letter No. §35/| prior Air consent.
Silos with telescopic discharge chute for | Not Instalicd | Notice/2017 Datod | Under  Séction-21

collecting, storing and delivering/truck- 16.08.2017 of Air (Pollution
loading the product, 'stone dust  and Regarding  Proper | Prevention and
_ the reject. 'fine dust’, Installation  and | Control) Act 1981
3 A minimum 12 ft high metal sheet | Not Installed operation of Dust '
barricading or boundary wall should be control system,

3 provided by stone crusher,
4 Dust suppression by scicntifically | Not Installed
designed water sprinkling system on raw
material/products at the equipments and
transfer points should be adopted as an
auxiliary air pollution control measure,
5| Green belt along the boundary wall [ Partial
needs to be developed by stone cn%shcr. .
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M 1. Allegation in this application is that illegal stone crusher units are being run
near the agricultural land of the applicant in violation of environmental norms by
Respondent Nos. 6 to 11 — M/s Prayag Raj Grarite (Present name Sharda Granite), M/s
Paras Granite, M/s Krishna Granite Works, M/s R.B. Associate, M/s Arihant Granite (Old
name M/s Shubham Granite) and M/s Ravi Granite in District Mahoba, U.P.

2. Let a factual and action taken report be furnished in the matter by the Uttar
Pradesh State Pollution Control Board (UPSPCB) and the District Magistrate, Mahoba, UP
within one month by e-mail at judicial-ngt@gov.in......."

Stepa G2 —
A - 1279, fyfay s, T T, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
qETS - 226010 Lucknow - 226 010
gﬂ: - 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
1 0522-2720764, 2720676 Fax : 0522-2720764, 2720676
$-Ad  : info@uppch.com E-mail  :info@uppcb.com
: www.uppcb.com Website : www.uppcb.com
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